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IN THE  CENTRAL ADMINISTRATIVE TRIBUNAL 
GUWAHATI BENCH, GUWABATI 

O.A. No.311. of 2006 

DATE OF DECISION 20.12.2006 

Sri Pranab Chandra & Others 
Applicant/s  

Mr. Mrs. K. Bhattacharyya & Ors. 
..........................................................Advocate for the 

Appbcantis, - 

- Versus - 

13,0.1 & Others 
...........................................................Respondent/ s  

Dr ,  j.LSarkar, Railway Counsel 
................ 	 Mvocate for the ..........................................  

Respondents 

COIW4 

HON'I3LE MR K.V. SACFiTDANANDANI VICE-CHAIRMAN 

Whether reporters of local newspapers 	 Yo 
may be allowed to see the Judgment? 	 ( 

Whether to he referred to the R.porter or not 7 	Y<i1io  

Whether to be forwarded for including in the Digest K

SINo 
 

 
Being complied atJodhpur Bench & Other Benches?  

Whether their Lordships wish to seethe fair copy 
of thejudgment? 	 j/No 

an 
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CENTRAL ADMINISTRATIVE TRIBUNAL, GUWARATI BENCH. 

ORIGITNAL APPLICATION No.331 of 2006 

Date of Order: This the 20th  Day of December 2006. 

HON'BLE MRKV.SACIIIDANANDAN, VICE-CHAIRMAN 

Sri Pranab Chanda 
SI0 Late Promod Ch.Chanda 
Senior Trains Clerk 
Lumding 

 .SriTapanKumarDey 
SI0 Late Har Kumar Dey 
Senior Train Clerk 
Lumding 	. 

Dist.-Nagaon 
 Sri Debojit Dcv 

Sf0 Paresh Ch,Dey 
Senior Train Clerk 
Lurnding 
Dist. Nawgong 

 SrISurajitRaha 
• S/O.Late Aswani Raha 

• Point Man 
•Lumding 

• Dist-Nowgoncj 
 Sri RanjIt Kurnar Dutta 

S/0,M,L.Dutta 
Cabin Man-Il 
Badarpur 
Dist.-Karirnganj 

 Sri Natu Kumr Makil 
S/0.Lat.e Nagendra Ch.Maii 
Cabin Man-Il 
Panchagrarn 

• Dist.-Karimganj 
 Sri Bijoy Kumar Ghose 

S10 Late Baroda Kanta Ghose 
Reliver Point Man(A 

• Lumding 
• DisL-Nowgaon 

B. 
8  

Sri Nripen Sonowal 
5/0 Late Jogen Sonowal 
Reliver Point Man(A) 
Lumding 
Dist.-Nowgaon 

• 	 9. SriPutuiChandraDas 
S/0.Late Dharrneswar Das 
Rest Giver Point Man(A)jamguri 
Dist-Sibsagar 

10. Sri Pranab Chandra Dey 
S/0 Dhirendra DhDey 
Point Man(A 
Dhalpukhuri 
Dist-Nowgaon 	•. 
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Sri Chandra Kanta Saikia 
S/O- Somnath Saik.ia 
iReliver Point. Man(A) 
Lumding 
Dist.Nowgaon 
Sri Dilip Roy Choudhury 

• 	S/O Santosh Roy Chioudhury 
Reflver Point Man(A) 
Lurnding 

• 	D1sL-Nowgaon 
SriAjayKumarMajumdar 
S/O Lite Sudhangshu Kumar Mazumdar 
Point Man(A 
iumding 
DisL-Nopwgaon 
Sri Rakesh Chandra Dey 
S/a Late Rakhal Ch.Dey 
Point Man(A 
Lurnding 
DIst.-Nagaon 	 Applicants 

By Advocate Mrs. KBhattachargya,M; -.BkbGxty 
Mr.P.Sarm a ,MrB.,Chou dhury, Mr.D.Goswam i, 
Mrs. B.Chaki-aborty, Ms.B.Das 

-Versus-
1. 	Union of India 

Represented by the Secretary to the 
Government of India, Ministry of Railway, 
New Delhi 

2, General Manager, 
N.F.,Railway,Maligaon 
Guwahati-Il 

3. Divisional Railway Manager 
N.F.Railway,Lumding 
Nageon 

• 4 Divisional Railway Man ager(P 
N. F.Rallway,Lumding 

/ Respondents 

By Advocate Drj.LSarkar 

ORDER (ORAL) 

K.\SACfflDNANDANVC: 

There are 14 applicants, serving in different Group C post.nder 
Lumding Division of N'.FRai1way, According to the applicants they are 
eligible for promotion to the. post of Goods Guard which is also a 
Group-C post having a higher pay scale. Notification was issued for 
filling up 20 vacancies of Goods Guard by .60% departmental 



to 

3 

promotion quota. Options were called from eligible candidates. 
Notification publishing the list of incumbents alongwith the 
applicants, found eligible to appear in the selection process of Goods 

-Guard. After completion of the written test a select list was published, 
wherein the names of the applicants were also included in the select 
list. After selection, the medical examinations were held by the 
respondets for the purpose of undergoing Guard ship promotional 
training course. The applicants were found medically fit and they 
were directed to undergo Guard ship Tiaining Course for. days, 

commencing from 6.11.06. in the select liss: (Annexure PJ) dated 

4.9.2006 the result of selection for the post of Goods Guard the 

applicants were selected. The Respondents issued an order. 

(Annexure Vii) dated 15.11.06 and a panei( of 20) for promotion to 

the pasts of Goods Guard against 60016 l).P .piota was published. The 

office order dated 04.09.2006 was treated as cancelled without,giving 

any reason. The respondent issued Notification (Annei re VIII) dated 

7.12.06 for initiating fresh selection process for GoodsGuard post for 

which the applicants were earlier selected. Being aggrieved the 

applica•nt.s 

have filed this O.A. seeking for the following reliefs.: 

It is, therefore prayed that Your 
Lordships" may be pleased to 
admit this application, call for the 
entire records of the case, ask the 
Respondents toshow cause as to 
why the impugned order dated 
15.11.20060nnexure VII) shall not 
be quashed and set aside and as to 

• 	 why a directIon shall not be issued 
to the Respondents to maintain the 

• select list dated 4.92006 for 
appointment of the applicants as 
Goods Guards after due 
completion of the training that 
they were undergoing and after 
perusing the causes shown, if any 
and hearing the parties quashed 
and set aside the impugned order 
dated 15.11.06(Annexure VII) and 
Notification dated 
7.12.06(Annexure-VII1) and direct 
the RespondeOts to maintain the 
select list dated 4.9.06 and appoint 
the applicants as Goods Guards 
after due comçletion of the 
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training and/or pass any other 
order or orders as Your Lordships 
may deem fit and proper? 

I have heard Mr. B. Chakraborty, learned counsel for the 

applicants and DrJ.L.Sarkar learned counsel for the Railways. When 

the matter came up for hearing the learned counsel for the 

applicants has submitted that there was no illegality or irregularity in 

the pocëss of selection it. The applicants have made an enquiry, but 

it was found that two unsuccessful candidates has made complain 

before the authorities without making any proper enquiry and without 

having any reasonable cause. The entire selection process has been 

cancelled only at. the instance of some vested interest. The counsel for 

the applicant has submitted the decision of the Hon'hle Supreme 

Court in 3 5CC .2002 Vo1411 146.Union .of.india and others Vs. 

O.Ch.akradhL relevant portion of which is quoted. beJow- 

"8. In out view the nature and the 
extent 	of. . illegalities 	and 
irregularIties committed in 
conducting a selection will have to 
be scrutinized in each case so as to 
come to a conclusion about future 

• course of action to be adopted in 
the matter. If the mischief played 
is so widespread and all-
pervasive, affecting the results so 
as to make it difficult to pick out 
the persons who have been 
unlawfully benefited or wrongfully 
deprived of their selection, in such 
cases it will neither be possible nor 
necessary to issue individual show 
cause notices to each selectee. The 
only way out would he to cancel 
the whole selection. Motive behind 
the irregularities committed also 
has its relevance" 

The counsel has also relied on (1993)1 SCC 154. union 

Territory of Chandiarh.Vs.Dilhaih Singh and ojthers. that

decision/action must he non-arbitrary and honafide. From this 
Ic'  

'I 

P. 
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decision it is very much clear that it is an arbitrary actionJuid the 

cancellation of the select hst is not juctified Howevei, th counsel for 

the applicant has submitted that he will be satisfied if a Court 

direction is given to the applicants to make comprehensive 

representation before the Respondent No.2 within 15 days from to-

day. If such comprehensive representation is filed by the applicant 

within a time frame of 15 days from to-day the Respondent No2 shall 

consider the representation within a time frame of three months 

thereafter. DrJ.LSarkar learned counsel for the Respondents has 

submitted that be has no objection if such direction is given. 

By way of interim order (Annexure-V1.11) dated 7.12.2006 calling 

for option to the post of Goods Guard for wbich the applicants were 

earlier selected will be kept in abeyance till such disposal of the 

representation. 

The O.A is accordingly disposed of. There Will be no order as to 

costs. 

(LV.SACHIDANANDAN) 
VICE-CHAIRMAN 

LM 
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1TRATh7ETRIBUNAL:: GUWAII&T1BIQI:. 
GUWAHAH  

0. A. NO. 3' 	/2006. 

Pranab Chanda & others 

ppiants. 

- Versus - 

The Union of India & Others. 

$pondents 

LIST OF DATES 

• 	 The applicants are serving in different Group-C posts 
under Lumding Division and they are eligible for 
promotion to the post of Goods Guard which is also 
a Group-C post having a higher pay-scale. 

	

5.4.06 	: 	Notification was issued for filling up 2gc'ncjes 
of Goods Guard for 60% departmenta' promotion 
quota. Options 

Annexure - I, at page No. I 

	

19.6 .06 	Notification publishing the list of incumbents along 
with the applicants, found eligible to appear in the 
selection process of Goods Guard. 

Annexure - II, at page No. 

	

20.7.06 	Schedule for the written test was published 
Candidates were divided into two groups. 

Annexure - III, at page No. Q C) 

Contd.... 
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4.9.06 	: 	After completion of the written test a select list was 
published, wherein the names of the applicants were 
also included 

Annexure- IV, at page No. 
After selection, the applicants were required to have 
medical examination for the purpose of undergoing 
Guardship promotional training course. 

	

Annexure- V, at page No. 	c - 
26.10.06 	Applicants were found medically fit and they were 

directed to undergo Guardship Training Course for& 
days, comnencing from 6.11.06. 

Annexure- VI, atpage No. 

	

15.11.06 	Select List dated 4.9.06 was cancelled without any 
reason. 

	

Annexure VII, at page No. 	' 

7.12.06 	Notification issued initiating fresh selection process 
for Goods Guard post for which the applicants were 
earlier selected. 

	

Annexure - VIII, at page No. 	?i. 
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GUWAHAn 	 - 

(An Application under section 19 of the Administrative Tribunal 
Act., 1985) 

0. A. NO. 3 	/2006. 
Sri Pranab Chanda 

S/o Late Promod Ch. Chanda 
Senior Trains Clerk 
Luniding 

Sri Tapan Kuniar Dey 
5/0 Late Har, Kumar Dey 
Senior Train Clerk 
Luniding 
Dist. - Nowgaon. 

Sri Debojit Dey 
Sb- Paresh Ch. Dey 
Senior Train Clerk 
Lumding 
Dist. - Nowgaon. 

Sri Surajit Raha 
S/o Late, Aswani Raha 
Point Man 
Lurnding 
Dist.- Nowgaon. 

5 .Sri Ranjit Kumar Dutta 
S/o M. L. Dutta 
Cabin Man-IT 

Contd.... 
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Badarpur 
Dist.- Karimganj. 

Sri Natu Kumar Mali 
S/o Late Nagendra Ch. Mali 
Cabin Man-IT 
Panchagram 
Dist.- Karimganj. 

Sri Bijoy Kumar Ghose 
S/o Late Baroda Kanta Ghose 
Reliver Point Man (A) 
Lumding 
Dist. - Nowgaon. 

Sri Nripen Sonowal 
S/o Late Jogen Sonwal 
Reliver Point Man (A) 
Lumding, 
Dist. - Nowgaon. 

Sri Putul Chandra Das 
S/o Late Dharmeswar Das 
Rest Giver Point Man (A), Jamguri 
Dist.- Sibsagar. 

Sri Pranab Chandra Dey 
S/o Dhirendra Ch. Dey 
Point Man (A) 
Dhalpukhuri. 
Dist. - Nowgaon. 

Sri Chandra Kanta Saikia 
5/0- Somnath Saikia 

Contd.... 
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Reliver Point Man (A) 
Lumding, 
Dist. - Nowgaon. 

Sri Dilip Roy Choudhuiy 
S/o Santosh Roy Choudhury 
Reliver Point Man (A), 
Lumding 
Dist. - Nowgaon. 

Sri Ajoy Kumar Majumdar 
S/o Late Sudhangshu Kumar Mazumdar 
Point Man (A), 
Lumding 
Dist. - Nowgaon. 

Sri Rakesh Chandra Dey 
S/o Late Rakhal Ch. Dey 
Point Man (A), 
Lumdmg 
Dist. - Nowgaon. 

Applicants. 

- Versus - 

Union of India 
Represented by the Secretary to the 
Government of India Ministry of Railway, 
New Delhi. 

nera1 Manager 
N.F. Railway, maligaon, 
Guwahati- 11 

Conid.... 

C 
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Divisional Railway Manager 
NERailway, Lumding 
Nagaon. 

Divisional Railway Manager (P) 
N.F. Railway, Lumding 

Respondents. 

1. PARTICULARS OF THE ORDER AGAINST WHICH THE 
APPLICATION IS MADE: 

Oider No. E/39-9/I Pt. VIII (T) dated 15.11.06 issued by the 
Respondent No. 4, cancelling the panel for the promotional post 
of Goods Guard containing the names of the applicants after being 
duly selected. 

Annexuire- VII, Page 

Notification issued under memo No. E/39-9/P VIII (T)/Loose 
dated 7.12.06 issued by the Respondent No. 4, initiating 
proceeding to hold selection afresh for the posts of Goods Guard 
for which the applicants have been duly selected and undergone 
training thereafter. 

Annexure- VIII, Page No. 

2. JURISDICTION OF THE TRIBUNAL: 
The applicants declares that the subject matter of the orders 

against which they wants redressal is within the jurisdiction of this 
Tnbunal. 

3. LIMITATION: 
The applicants further declares that the application is within the 

limitation prescribed under section 21 of the Administrative Tribunal 
Act., 1985. 

Contd.... 

' 
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4. FACTS OF THE CASE: 
IL 	That the applicants are citizens of India and are permanent residents of 

aforesaid locality and are entitled to the rights and priviledges guaranted 
under the Constitution of India. 

4- 

2 	That the applicants are all serving in different Group C post under 
Lumding Division of N.F. Railway. The present post in which the 
applicants are serving and their respective place of posting are 
mentioned above 4DLJ 

c.A.T.( 	 )QAAk,A 

1 That the post of Goods Guard is also a Group C posts which are filled 
up as 60% from the departmental promotion quota and 40% by direct 
recruitment. The scale of pay of Goods Guard is Rs. 45 00/- 7000/-. 

4. That the feeder posts to 60% departmental quota to the post of Goods 
Guard are as follows. 

Senior Trains Clerk, 
Trains Clerk, 
Senior Commercial Clerk, 
Commercial Clerk, 
Cabin Man- I, 
Cabin Man-Il and 
Point Man -A. 

5. That the Respondent No. 4 issued notification under memo No. E/39-
9/P VIII (T) dated 5.4.06 to hold a selection for filling up 20 vacancies 
of Goods Guard of departmental promotion quota by taking options 
from the eligible/interested incumbents from the feeder posts 
mentioned above. Eligible/Interested candidates were asked to submit 
their options within a cut off date of 30.4.06. 

Copy of the notification dated 5.4.06 is 
annexed herewith and marked as 
ANNEXURE- I. 

Contd.... 



6. 	That pursuant to the notification dated 5.4.06 the applicants, alongwith 
many other eligible candidates, made their applications giving options 
for the post of Goods Guards. The Respondent No. 4 after due 
scrutinization issued notification under memo No. E/39-9/1/P-VII1 
(T) dated 19.6.06 giving a list of incumbents found eligible to appear 
for the selection process, the list so notified contained the names of 
the applicants. It was mentioned in the notification that the selection 
process will consist of only written test on General English, General. 
Knowledge, Safety Awareness, General Train Working Emphasis in 
Guard job and Rajbhasha. It was further provided in the notification 
that pre-selection coaching was to be imported for the reserved 
candidates. 

Copy of the notification dated 19.6.06 is 
annexed herewith and marked as 
ANTEXURE-il. 

That thereafter by letter No. E/39-9/1-Pt VIII (T) dated 20.7.06 issued 
by the Respondent No. 4 to the concerned officers published the 
schedule for the written test. The candidates were divided into two 
groups mainly Group-A and Group -B for the purpose of written test 
and it was provided that for Group-A the test would be held on 5.8.06 
and Group-B the test would be held on .12.8.06 at the respective 
schedule and venue mentioned in the letter. The name of the applicants 
were there in the list. 

Copy of the letter dated 20.7. 06 is annexed 
herewith and marked as ANNEXUIRE- Ill. 

That thereafter the written test was duly held on the scheduled dated 
and the applicants perfonned fairly to their expectations and were 
expecting selection for the post. After completion of the selection 
test the Respondent No. 4 issued office order dated 4.4.06 whereby a 
select list for the post of Goods Guard was published after being duly 

Contd.... 
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approved by the ADRM, Lumding on 21.8.06. In the list the name of 
the applicants No. 1 to 14 figured at serial nos. 1, 2, 3, 9, 10, 11, 12, 
13, 14, 15, 16, 17, 18, 19 and 20 

Copy of the order dated 4.9.06 notifying the 
select list is annexed herewith and marked 
as ANNEXURE- IV. 

That after the selection for the post of Goods Guard the selected 
candidates including the applicants were required to have the medical 
examination for the purpose of undergoing Guardship promotional 
training course. Accordingly the applicants had their medical 
examination and certificates were submitted before the Respondent 
No. 4 for further action. 

A copy of the letter requisitioning medical 
examination of some of the applicants is 
annexed herewith and marked as 
ANNEXURE-V. 

That all the selected candidates including the applicants had been found 
fit medically for the Guardship training and by office order issued under 
memo No. E/3 9-9/1/Pt. VIII (T) Losse dated 26.10.06 issued by the 
Respondent No. 4. The applicants were directed to undergo the 
Guardship Promotional Training Course for a period of 43 days 
commencing from 6.11.06. The candidates were asked to report to 
Principal, Zonal Railway Training Institute, Alipurduar by 5.11.06. 
Accordingly, the subordinate in-charges were asked to spare the selected 
candidates for training. 

A Copy of the office order dated 26. 10.06 
is annexed herewith and marked as 
ANNEXURE-VI. 

COJitd.... 
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That accordingly the applicants were spared from their respective 
offices to attend the training at Alipurduar and all of them joined the 
training centre and were duly undergoing training from 6.11.06. 

That while undergoing training, to the utter shock and surprise to the 
applicants the Respondent No. 4 issued order No. E/39-9/1 Pt. VIII (T) 
dated 15.11.06 whereby the select list/panel of the applicants dated 
4.9.06 (Annexure- IV) was treated as cancelled. The Principal of the 
Zonal Railway Training Institute was also directed to send back the 
applicants and other selected candidates. 

A copy of the order' dated 15.11.06 is 
annexed herewith and marked as 
ANNIEXURE- VII. 

That the applicants were greatly shocked and surprised when their 
selection was cancelled, in as much as they were duly selected with 
strict adherence to the rules and there were no illegalities and infirmities 
in their selection for the posts of Goods Guards. 

That the applicants have made an enquiry as to the possible cause for 
taking such drastic action and to their great shock they came to know 
that two ciididates appearing in the selection process namely Sri 
Manoranjan Biswas and Bhanu Ghosh figuring at serial No. 17 and 44 

of Group-B candidate in the list dated 20.7.06 (Annexure- III), having - 
failed to qualify in the selection test, made complain before the 
authorities and without making any proper enquiry and without having 
any reasonable cause, Respondent No. 4 has cancelled the entire select 
list with utmost non-application of mind. The applicants state that the 
selection has been cancelled only at the interest of some vested interest 
including candidates who failed to succeed and exercise was based on 
extraneous consideration. The applicant states that there was no 
illegalities or irregularities in the process of selection so widespread 
andi1f-jrvaise so as to cancel, the entire selection. The applicants 
state that the action of authorities was malice laden which has caused 
undue prejudice to the applicants. 

Conid.... 
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That after passing the impugned order of caiicellation of the panel, the 
Respondent No. 4 has issued notification under memo No. Et9-9/P/ 
VIII (T)/Loose dated 7.12.06 initiating a fresh process to fill up the 
22 posts of Goods Guards including those for which the earlier panel 
containing the name of the applicants were prepared and cancelled. 
The application are asked to be submitted by 30.12.06. 

A copy of the notification dated 712.06 is 
annexed herewith and marked as 
ANNEXURE- VIII. 

That from what is stated above it would appear that the action of the 
applicants in cancelling the action of the authorities is not sustainable 
and a primafacie case has been made out by the applicants and as such 
this Hon'ble Tribunal may be pleased to pass interim order as prayed 
for protecting the lawful interest of the applicants 

5. GROUNDS FOR RELIEF WITH LEGAL PROVISIONS: 
For that the applicants had been duly selected for the posts of Goods 
Guards and they are entitled to complete the entire training for being 
appointed to the posts of Goods Guards and as such the action of the 
authorities in cancelling the selection on extraneous consideration is 
wholly unreasonable and as such the impugned order dated 15.11.06 
(Annexure- VII) and the notification dated 7.12.06 (Annexure- VIII) 
are bad in law and liable to be quashed and set aside. 

For that the action of the authorities in cancelling the entire selection 
process without assigning any plausible reason is illegal and arbitraiy 
and as such the impugned action and orders are bad in law and liable to 
be quashed and set aside. 

For that after being duly selected for the posts, the applicants got a 
vested right for consideration for being appointed, moreso, when the 
authorities are going to fill up the posts and as such before setting 
aside the selection the authorities were duty bound to give a hearing 

Conid.... 
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to the applicants which has not being done in the present case. The 
applicants submits that after being empanelled cancellation entails 
serious consequence and even if there is no stipulation for giving a 
notice in the rules/regulation, the rules of principle of natural justice 
demands that the applicants were entitled for a prior notice of the action 
of the authorities to cancel the select list and which was not done, for 
which the impugned actions and the orders are not sustainable in law 
and liable to be quashed and set aside. 

For that the process undergone by the applicants for the selection was 
strictly in accordance with law and there were no such infinnities or 
illegalities in the process which would have vitiated the entire 
proceedings and the authorities have cancelled the entire select list 
arbitrary, whimsically and on extraneous consideration. 

For that the applicants submit that the action of the authorities in 
cancelling the entire select list and initiating steps for fresh proceedings 
is affected by extraneous consideration and the same is m.alafide, illegal 
and arbitrary and is without authority of law and as such the impugned 
order and notification are not maintainable in law and the same are 
liable to be set aside and the applicants are liable for due relief. 

For that in any view of the matter the impugned order and action are 
bad in law and is liable to be quashed and set aside. 

DETAILS OF THE REMEDIES EXHAUSTED: 

That in view of the nature of the case the applicants have no other remedy 
except to approach the door of this Hon'ble Tribunal for due relief. 

MATTER NOT PREVIOUSLY FILED OR PENDDG WITH ANY 
OTHER COURT: 
The applicants declare that they have not filed any. writ petition or any 
other application before any court of law or before any bench of this 

Contd.... 

\ 
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Tribunal nor have they filed any other application, representation or 
appeal before any of other authority in regard to the subject of this 
original application. 

8. PRAYER: 

It is, therefore prayed that Your Lordshipst 
may be pleased to admit this application, call 
for the entire records of the cage, ask the 
Respondents to showcause as to why the 

impugned order dated 15.11.06 (Annexure-
VII) and notification dated 7.12.06 
(Annexure- Viii) shall not be quashed and 
set aside and as to why a direction shall not 
be issued to the Respondents to maintain the 
select list dated 4.9.06 for appointment of 
the applicants as Goods Guards after due 
completion of the training that they were 
undergoing and after perusing the causes 
shown, if any and hearing the parties quashed 
and set aside the impugned order dated 
15.11.06 (Annexure- VII) and notification 

•dated 7.12.06 (Annexure- Viii) and direct 
the Respondents to maintain the select list 
dated 4.9.06 and appoint the applicants as 
Goods Guards after due completion of the 
training and/or pass any other order or 
orders as Your Lordships may deem fit and 
proper. 

And for this act of kindness the applicants as in duty bound shall ever 

Conid.... 

pray. 
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9. INTERIM ORDER: 

It is, further prayed that pending disposal 
of the application Your Lordships would be 
pleased to stay the impugned order dated 
15.11.06 (Annexure- VII) and the operation 
of the notification dated 7.12.06 
(Aimexure- VIII) and/or pass any other order 
or orders as Your Lordships may deem fit 
and proper. 

10. PARTICULARS OF BANK DRAFT/POSTAL ORDER IN 
RESPECT OF THE APPLICATION FEE: 

I.P.O.No. 	cQ 

Date ofissue : 	t- 
Issued by: 	 . 

11. LIST OF ENCLOSURES: 
As stated in the Index. 

Contd.... VerijIcalion 



-13- 

VERIFICATION 

I, S.i AJAY KUMAR MAZUMDAR, SOn of Late Sudhangshu Kumar 
Mazumdar, aged about- 42 years, presently serving as Point Man (A), 
Lumding, N.F Railway, in the district of Nowgaon, Assam do hereby state 
that I am one of the applicants of the accompanying application and I am 
acquaintented with the facts of the case and other applicants have authorised 
me to sign this verification on their behalf also and I verify that the contents 
of paragraphs ___ 

are true to my personal knowledge 
and those in paragraphs_çG (R b 

- 	 are believed to be true on legal 
advice and that I have not suppressed any material fact. 

Date: i.1O( 

Place: 	 - 

Signature of the applicant. 



Northeast Frontier Railway 	 0 

0 	

' 	

0  OffIce of the 
'Divl.Railway Manager(P) 

0 	N. F. Railway, Lpmding. 
Notification. 	 0 	 Dated 05-0-2006. 

Sub:- Seiection for promotion to the post of Goods Guard 
in scale Rs.45j)0-7000/- agaInst 60% D.P. quota. 

It has bcon dccidcd to hold a selection to fill up 20 vacancies (OR-i 5. SC-3 & 
ST-2) of Goods Guard inscaleR . 4500-7000/- against 60% D.P. quota byptioo Ii.oni, 
the as per peràentage shown against each :- 

• 	Sr.TNC 4000-60001- 	28% =9  TNC 	0  30504590/- 	 0 	
0 

• 	..• 	 0 
0 	

Sr.CC 0  4000-000/- L 4% 	2 
CC 	3200-4900!- 5 	0 	

0 

0 '  

44 

	

0 C'?vian/L '4000-60001- 	28% = 9 	'• 	 0 	

0 

C/Man/fl 3050-4590,1- 
P.Man-A 3050-4590/- J 	0 0 

	

0 	 • ' 	

0 	 0' 

0 	

0 	 0 	

0 	 0 	 0 

Optiois are iimited from the eligible candidates only who desire 10 volUnleur ,  for 

	

the post of Goods Guard in scale' Rs.4500-7000/- and send their application in a b'4:th as 	, 
per proforn gAvcn b10 so as to reli 1lu otho 011 01 bcfou - L 06 posth\&" 
Application received after. the ' target date i.e. after 3 0 4.i- .06 will not be entertained.' 
TNC, Comwertial Ckik C1MinJI & U and P Man A ho have put in a xnlninnwt of 3 
'years (Three) of'senlicè; in the above mentioned grades will be eligible for promotion to 
the post of Goods Guard in scale Rs.4500-7000/-. , 0 

1PROFOPMA OF APPLICATION 

	

1 	Name 

	

2. 	Desinatjou and station. 	 ,• 	,•. 	 0, 	 0 

	

3 	Date of birth 
Date of appointment. 	 , 	" • • 0 	0 	, 
Present pay aticl scale. 	'. 	•.'" 	 . 
Date of promotion tot hcde  

- 	 7 	\hetherSC'ST 
8. Educational qualification 

Subordwate in-chrges should grve wide publication of this notification 

	

the eJigib1staff working ulider them and send th applications ôbtajñed from the wiJlin,g 	0 
eligible candidates in a separate cover superscnbing APPLICATU)N 'FOR GOODS 

	

GUARD" addressed to APO!LiLMG on or before 	. 	.()6 positively. 

	

AAA
0,• ,, 
	 • 	0 

(NMulhijec 

0 	 . 	, . . • : 	 for DivLkailway Manager(P)  
• 	. 	 . 	0 	0.: 	 0 	' N.FRailwaLumding 	'. "•', 	•' 

	

( 	... 
0 	 0 	0 ' • 	 0, 	Contd ... P.'No.2.  

0 •  

•0 

	

t 	I 	
',O 	', 	 0 	, 	I 	, 	0 	•';j' 	, 0, 



m PNo2_ 

No EI39-9fPVmT) 	 ..Lwnding, date 0 

Copy foarded foLinfoañon id 	io 	
. 

1 	SrDOM/J.-MG 
DOMJPL/LMG. CAMIGHY. 	 . 

 
CYM/NGC. 
CHCLMG, BPb & GI. 

6 	RAC(0) & RAC(Cormfll) at 
RACP. 
All SMs'ASMs of U4G Dii.dsion. 

.7UILMG, TJ7E/LMO TIIWILMG, TIJWRJLMG, .TIIBPB & T1/CiHY They 
will also collect the applications from the willing qjigible caclid tes working 
at their sections and send the same to this ofilce within V, 0.0 
DM.Secreta INTREL"i'LINIG. 

11 	Convenor 11\T,1MG / 
12 	Di1 Se ,SC/S f Msociath)I01G 
13. 	CPJsI1.MG, BPB & GHY for wide publicalion nonE the el4ble stL 

I - 
for DivLRailWaY Manai'tP 

N,F.RM1wayLumding. 

Eye 

I 
TTTTTT 	 . 	L 

-• 	 h 
- 	

- 

• 	
.. 	 .., 

S 	 S 
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/ 	 NFRat!wa'6 	
A (\) 	UF 

Office of the 

• 

J r 	 . 	 . bivWyManagr (P) 
Notification 	. 	 . 	 Lumding, Dtd: 9 .6.06 V - 

Sub- Selection for the post of Godds Guard in scale Rs.4500-70001-
Ret- This Office Notification No. E/39-9IPt-Vlil(T) dtd: 05.4.06. 

It has been decided to hold a selection for the post of Goods Guard in 
scale Rs. 4500-7000/-. to form a panel of 20 persons 	(UR-1 5, SC-3 & ST - 

2) against 60% DP. quota vide this office Notification under reference. . 	

0 

The selection will consists ofijtten_tesj Only to assess professionatitY of 

the candidates. 	 . 

The candidates may answer the question in Egish or Hindid as they .  

like. No absente selection will beheld,upder any circumstances as the pos 
are, to be filled up by ca'ling çptions. 	. . 	 . 

The following candidates who have opted and are eligible to appear in 

the above mentioned selection are hereby adyised to keep themseiVS 

reacUnessto appear in the above selection which will be held at short notice. 

The names of the eligible optees are arranged below in order of Ihoir 

seniori. ' 	 0 • 	 . 

SN Name 	. 
I Tapan Kr. Roy 
2 Tarunmoy..Bose 
3 Pranab Chanda 
4 Tapan Krfley 
5 Adhir Rn.Dey 
6 Debojit ':'Dey 
7 Tapan Chakrabort'y 
8 Debabrata Bhattacheriee, 
$ Md. Mainul Haque A11 

10 shri Monn,athaKr.Nath 
11 Debasish Chakraborty 
12 Prem Chand Toppo 
13 Pranjal Bordoloi 
14 Udang Raja Goyari 
15 UtpalKr.Debnath 
16 Norbert Kujur 
17 K.S.Tripura. 
le$ Manik Chakraborty 
19 DugdhaMohan Goswami 
20 TaffilUddin Ahmed 
1 Ram Chandra Mahato 

2 Phani Bhusan Das 
2 Gouri Sankar Bhadra 
24 Phanidra Mohan Das 
25 Suneswar Nath. 
6 Amulya Kr.Paul 

27 Prafullya Ch.Nath 

!: 

	

	Z 'Tej Narayan Jha' 
29 Har Nath Deka 

• 	3b P.Karn Raju 	. 	* 

1cm. •& Stn. 	. 	jWhether SC/ST 
Sr.TNC/LMG • 	. 	r. 
.SNO/LMG ............ .0 	 •• 
Sr TNCILMG 

• 	0 Jr.TNC/NGC 
Sr.CC/KNBR 

 

St:CC/BGTP/LMG 0 	 • 	/ 

Sr.CC/LMG ST 	•0 

R!CC/BPB at DMR ST 
CC/G/DMR. 	. 	. ST 	•. 
R-CC/LMG at DMV . 	. 	0 	 • 

• 	RCC/BPB . • 	• ST 	. 	• 	. 

• 	• 	RCCIBPB . ST 
Rg.C/manll/LMG O  

• 	• 	P/rnan/A/HBN 
P/rnanlAlAGT 0 	0 	• 

P/man/N NGC 
• 	P/man/N BPB SC 

• RgC/rnan-tl/LMG 
P/rnan/A'DMR 	0 . 

P/man/NNGC 	0 0 

P/man/NARCL • 	.. 	0 

Plman/NGHY • 	
• 	• 0 • 	• 	0• 

•...... p/rnanINNGC - 	• 0 

PImanINNGC 0  

• 	P!mz.•' 	0 . 	'SC 

J.  

j 	
• 0 	• 	. 	.:. 	.... 

/ 



ISN Name Whether SC/Si 

31 Kamal Ch.Phukan 
32 Surajit Faha 
33 Sunil Khan 
34 Sankar Débnath 
35 T.Pataiya 
36 M.P.Rama Rão 
37 Swapan Kr.Roy 
36 Kanulal cope 
39 Dutal Biswas 
40 G.B.Chetry 
41 Khagendra Baruah 
42 Swapan Ch.Das 
43 Ranjit Dutta 
44 Subodh Ch.Nath 
45 Nantu Kr.Mali 
46 Nabirì Ch.Nath. 
47 G.CDas 
48 Bijoy Kr.Ghosh 
49 Nripen.Sonowal 
50 SubodhCh.Dy 
51 AjitKr.Dey 
52 KK.Kachar 
53 Putul ch.Das 
54 Pranoy Mohan Dey 
55 Ghai Sing Kabul 
56 Dipak Chakraborty 
57 Nirmal Chflas 
58 Sraban Singh 
59 Rupeswar Boro 
60 NavakamI Panegum 
1 Bhumidhar Patar 

62 Pranab Ch,Dey 
63 Prad8ipDas 
64 Monoranjan Biswas 
65 Ranjit Nath 
66 Ranjit Kr.Dey 
7 Sarnir Ch.Roy 
8 Kanan Chakraborty 
9 Tapan Seal 

7r) SUroj Josowara 
71 SajdeoMahatô 
7 Debashish Dey 
73 Nripen Baishya 
74 Sifil Kr.Das 
75 Chandi-a KantaSaikai 
76 DIHp Roy Chowdhury 
77 Shyamat Ch.M&i 
78 $ubal Ch.Sea 
'9 Suhat Mohan Sarkar 

kc, yr Maamdr 

C/man-IIIPDJ . 	 . 
P/mr/NLMG 	. 
Plrnan/AJHJO 	. 	. 
C/man/I I/KXJ, 
P/manIAIDSR 	S  Sc 
LR-Ciman-HI 
R/C/man-iI/LMG 	. 	 S 

• 	P/man-NLKA . 	
••\, 

R.Rman1AILMG at BPB ., 
• 	. R..P..rnan/A./LMG 	. 	. . 

• 	C/man/lUtJA. 	. 
C/ma n/II/SQF . 	. 
ftC/man-ll/BPB . . 5 

Piman-AfBRGM . 	 - • S. . 

• 	 . CIman-UIPNM 	. :SC 	•• 	• 

R.P.rnan-AJLMG 	. 

C/man-II/PNGM 	• 

R.P.rnan-A/LMG.  
R.P.man-AILMG i ST 	............... 

• PLman-A/DML . 	

.5 .. 	 '. 	
••. 

P/.man-A/LMG . 	•.' 	...• 	. 

P!,man-A/DS.R ST  
RG.P/rnan/AJJMI 	. SC, 	. 	. 

.. LR.Pmnan/A/DMR 
LR.Pmnan/NSCL 

. 

ST 
P/ma n/NJTG. 	. . 	. 	•• 	. 

P/man/AIKHKT  
5' P,man/NK\NM 

; 

.Rrnan/A/DSR ST 	. 

R.Pman/A/LMG ST 
R.C.man-.11/LMG ST 
P/mantA/DHRY 
P/man/A/NGC . SC 
P/rnan/NBPB 	. Sc 
LR.C/rn 1 an-ll/SCL • 

Rg. .C/rnan-UISZR SC 
R/P.rnan,'A/LMG 	. . 

P.man/A/ARCL 
5' 

Rman/A/LMG . . 

• P.manfAIBPB Sc 
Rg.P.man/ALMG 
P.man/A./AGT 
P.man/A./NGC 
.P,rnan/A./BPB Sc 
R.P.man/NLMG 
P.man/A/LMG 
P.man/AJBPB 	. SC. 
P.man/AJNGC 
R/C/man-ll/BPB 
9ra'-A/LMG 

VV 
- 

' t ', 



•0. 	 0, 	 0 0  0_0 

Name 
/ 

81 Swapan KrDutta 
82 Pradip Ch.Mali 
83 Pradip Déwri' 
84 DiUp ChBarrnan,. 
85 Panmal Ch.Deb 
86 Upendra Prad 
87 Abdul K4iddus 
88 Majbur Rahaman 
89 Quip Roy Chowdhury 
90 Rakhesh Ch.Dey 
91 BhanuGhosh 
92 Debashish Dutta 
93 Prabin Ch.Bordolbi 
94 Uma Ram Bordóloi 

JDesign. &Stn. 	1WhetherSC/STi 

Pfman-A/BRB 
PIman-AIBPB SC 
P/man.-AIPNO at NGC ST 
R.P.man/NLMG ST 
P..man/AILMG 
P.man/NLMG 
P.man/A/NGC 

• 	
0 	P.rnan/A/NGC •0 

P.man/NNGC  
P:man/AILMG 

• 	 LRJP/man-AIBPB 
0 

R.P.rnan/AILMG 0 

P.mantAIJlD ST 
P.man/NJID ST 

The Syflabus of the written test for the post of Goods Guard in scale Rs. 4500-
7000/- as under:- 

General English 	0 	

0 

2 General Knowledge 	 0 	

0 

3 Safety awarness 	 0 	

0 	

0• 

4 General Tainworking'.Ernphassis in Guard Job 	 0 

5 Rajbhasha 	
0 	 5 	

0 	 •0 

Subordinate incharges are also advised to spare and direct the staff belonging 
to SC/ST community appearing at Serial Nos. 1230,35,49 )5253,59,6061,06  
and 84 to report to Ashok • Kr.Basak, Tl/M/LMG, -,seriaJ .Nos 
1314,1617,22,4555,64.70,7477 & 82 to report to Shri Ashok Krfley.Tl/BPB 
and Serial Nos 63,8393 & 94 to report to Shri J.C.Sarma CHC/GHY for 
undergoing pre-selection coalching fora period of 7 (seven days wef206 

positively even without relief. 

If anybody does nt attend the pie-selection coaching , it will be presumed that 

0 	he is not interested to take this advantage. 	
0 

Subordinate incharges are also advised to send the last 4 years working report 
for the year 03,0405 and 06 of the staff working under them appearing at serial 
'1os 09 to 94 in separate sead cover addressed to APO/l/LMG subscribing on 
the TOP of the cover " WORKING REPORT FOR GOODS GUARD' 
immediately. 

0 

CS to Sr.DOM/LMG is also advIsed to send the 1asjyrs. ACRs of the staff 
appearing at serial No. 1 to 8 for th year 03,04,05 and 06 to CS toDPOIICLMG 
immediately. 0 0 

0 	•, , 

p 

00 	

0  Narayan Mukherjee 
APO/liLumthng. 

0 	
for DiviLRlv. Manager (P) 

0 	

0 	 , 

0 	

0 

. •:' 	• 
0 	

0• 

• 	•, 	
- 	: 

00 0  



to 

No-E/39-911/P-Vill(T) Lumding,Dtd 	19 6 O 

Copy forwarded for information.and necessary action to:- 

Sr.SM/GRY. 	. 	
0 

SMs LMG,BPB,DMR,DMV,HBN,AGT ,NGCARCL, PDJ, HJO,KXJ, DSR, 
CPK, LKA, DJA, SQF, BRGM, PNGM, DML, JMLSCL, KHKT ,KWM 
DARY, SZR, PNO, JID AND JTG...,'., 

CYM NGC 	 4) RACIBPB 	5) CHC/BPB& GHY 
6) RAC(Optglat @i(Of4"CC.. 	7) BCIC/KNBR 	) RAC/Commi. t Offoce 
9) DOM/Plg/LMG and AM/BPB 	0 • ,• 	 10) Sr.DCM1LMG 
1 1) Shri Ashok Kr.Basak,TI/M/LMG  

Shri Ashok Kr.Dey, TI1BPB[They have been nominated to impart thpre- 
Shri J.C.Sarmah, CHC/ GHY 

	

	J siectión coaching t&the staff belonging to 
1SCIST community  as mentionedabove.They 

• 

	

	lshc.u!d submit the competency certificate as 
regards pre-selection coaching irnmediately .... 

n completion of the pre-selection coaching 
so that the written test can not he held without 
delay. 

NFREUJLMG' 	•0 0•• 	

L 

Corivenor NFRMUILMG . 
Secy. SC/St and OC Association [MG! 
EIV/Gr.L 	. 
CS to Sr.DOM and DPO/IC/LMG 

2:9) 	 -Q-'- 9-d 

Narayan  
APO/l/Lumding. 

for DMLFlyManager (P) 

4. 	 • 	

0 	
N.F.Rai!ay. Lumding. 

• 0 	 . 	

0 
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- 

N F RWaY t Office of the 
Divi.Riy.Manager (P) 

No-El 9! 1-PtVIll 	
Lumdiñg, Dtd:O.7.06 

To 
j)SrSM/GHY 

SS's LMG,BPBNG.PMR, 'DMV1 HBN lOT, ARCL, PDJ,HJO, KXJ 1  DSR 

• 	CNE, LKA, DJA, BXP, SQF., RGMI PNGM I  DML.JMII SCL, KHK KWMI 

• 	DHRY, SZR, PNO,JIDI BXP and JTG. 	.• 
CYMJNGC 	(4) RAC/BPI RAC1(Optg) & (Comm!)1LMG at Offlàe. 

5) CHC/BPB, GHY, 	(6 8C!C/KNR 

Sub:- Written tettofSetecboftfOf the post of Goods Gurdifl scale. RsA500-79001- 
Réf:- This Office NotificMion No. E/39-9/Pt-VllT) dtd: 19.6.06. 

In reference to the above the wriften test for selectionto the post of goods 
Guard in scale Rs. 4500-7000/- has been fed to be held as per following schedule:- 

Date of Examination - 	 Time 	I Venue 

5.8.2006 :- For the staff enlisted .oup:HK 	 10.00 'DR1(P)'5 
his 	oficeJLUmdIflg 

12.8.06 	For the staff enIisterouP-" 	.. Ir 

Please spare and direct the staff mentiond below at Group-"k and '" to ppeai in thC 
written test of selection for the post of Goods Guard in scale R.4500-7000/- fixed to he 
held on 5.8.06 for GroUpW and 12.8.06 for roup"B" positively even without relief. 

Group-A 
WrItten test fixed to be held on 5..06 from 10.00 hrs.. in DRM(PYS Office! 

Lumding. 

SN Name 
I Tapan Kr. Roy 
2 Tarunmoy Bose 
3 PranabChanda 
4 Tapan Kr.Dey 
5 Adhir Rn.Dey 
6 Debojit Dey 
7 Tapan Chakraborty 
8 Debabrata Bhattacherjee, 
9 Md. Mairiul HaquelU 

I0 shri Monmatha Kr.Nath 

JDesin S ____ 
Sr.TNt!LMG 
Sr.T,NCILWIG 
Sr.TNt/LflG 
Sr.TNC/LMG 
Sr.TNC!LMG 
Sr.TNCILMG 
Sr.TNC!BPB 
Sr.TNC/(CNL)!BPB 
Jr.TNC/NOC 
Sr.CC/KNBR 

ther SC/ST 

-• 

( 
,'•. 	

1 ' 	 i '  - - 

-' 

: 

oo 



' 	 0Z11 .:.. 	
- 

Name 	 •j Design. &Stn. 	lWhether SCiT] 

11 Debasish Chakraborty - 	... 	. Sr.CC/BGTP/LMG 
12 Pem Chand Toppo Sr.CC/LMG ST 	 - - 
13 Pranjal Bordolol - R/CC/BPB at OMR ST 
14 Udang Raja Goyari CQIGIDMR 	.. ST 
15 Utpal Kr.Debnath 	- 	. 	. R-CC/LMG at DMV. 	. 
16 Norbert Kujur 	 . ... 	RCCIBPB 	. 	 ,. ST 
17K.S.Tripura. 	 - RCC/BPB 	H. ST 
18 Manik Chakraborty 	. Rg-Cfman-HILMG . 	. 
19 Dugdha Mohan Goswami - P/manJNHBN  
20 Taffil Uddin Ahmed P(man/N AGT . . 
21 Ram Charidra Mehato P/man/A/ NGC - 
22 Phani Bhusan Das P/man/Al BPS SC 
23 Gouri Sankar Bhadra 	. R.g-C;man-U/LMG . 
24 Phanidra Móhan Das 	. . P/maji/NDMR 
25 Suneawar Nath. P/man/A/NGC  
26 Amutya Kr.Paul 	... P/man/AIARCL. 
27 PrafuUya Ch.Nath 	.• . . Plrnan/NGHY 
28 Tej Narayanjha 	..•. 	. P/mnIA/NQC 	. 
29 Har Nath Deka P/manJNNGC 
30 P.Kam Raju P/ma.niA/LMG' 	. Sc 
31 Kamal Ch.Phukan C/man-ll/PDJ 
32 Surajit Raha P/man/NLMG, 	: 
33 Sunil Khan P/maniAJHJO 
34 Sankar Debnath G/maMIKXJ 
35 T.Paiya . P/man/A/SR SC 
36 M.RRama Rao 	. LR-C/man.H/CNE .• 0 

37 Swapan Kr.Roy R/C/man-ll/LMG 
38 FCanufai Gope P/man-A /LKA 
39 Dulal Biswas..... R.P.rnan/A/LMGat BXP, 
40 G.B.Chetry 

. 
R.P.manIAJLMG 

41 Khagendra Baruah 	 . C/maniItDJA - 
42 Swapan Ch.Das 	... C/mn/WSQF 
43 Ranjit Dutta 	- . . 	R.C/rnnn-/BPB 
44 Subhash Ch.Nath P/man-NBRGM  
45 Nantu Kr.MaIi Ctman-IVPNGM SC  
46 Nabin Ch.Nath 	 - ftP.man-NLMG . 
47 G.C.Das C/rnar-H/PNGM - 

L 	 - 	
0 

0 • 	 ., - 
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I 
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Wntten test fixed to betd 06 &friàob Lumding 	 .; ..,... 	 . 	. 

Name 

	

.:,. 	

j er 	
. 
i i 1 1joy Kr'Ghosh 	 . . 	R.P.1...:-AJLMG 

24n4j. 	 R P m:-fLMG 	ST 3 SUbc JWb 	yr(7 	
I 	Pmar)T1VDML 4 Ajt cr.Dy 	P!.m2nAIL1G 5 K 	 P1 mar1-VDSR  ST S PutUh D1 	 RG P/mn'A /JMI 	Sc 7 Pranc Mohahy 	 LR Pm IanINDMR 8 GhaFS\ngKbuj 	..LftPmnanIp1' 	 ST 9 DipakCpkab0 -p,, 	.. 	. 	. P/man/,A1JJTG 10 irm C1.c 

• 	11 Sraban SUh 	 . 	.RmaflJA1KWM 	•. . 12 Rupeswar BQro 	•': PTnIAjb$R 	ST 13 Navakamaj Finegum 	. 	R.PmanfAjLM 	.. 	ST •. • 	14 Bhumjdh3r Patar .. 	. .. 	CJfln.WLMG 	. SL 15 Pranab.ChDy . 	.; 	/maflWDHRY 16 Prad1:fpDas . . 	
. P/mafl/AINqC .. j Monoranjar Biswas 	 P.man/AjBp 	 SC '18 Ranpt Na'h 	

LR C'fl,anfl/CL 19 Ranjit Kr Dey 	 Rg C'man-lj/R 	SC 20 Samv Ch Roy 	 Rip mn'A/LM 
21 Kanan Chakraborty. 	P 	n'AJARCL 	 ,. . . • 22rapan Seal , 	 P.M. anifiaLMC4 . 	:.. 

	

'—" 23 Suroj Josowara 	. 	. P.hiah!Aipa 	SC 24 .ajdeoMat0 ..i 	.. 	Rg.P.man!A 25 be 	ishby 	 - P man/A JAGT 26 Nnpen Bhya 	 P.manfftcç 
27SitijKrDs' 	 . P.rnan/AJBPB 	 Sc 28 	 , 	

• R.Prnn,jLMG 29 	
PJI1fl!NLMG 30 ShyamalQh.MáJi' 	 Rman1'AjBp 	 Sc 31 BubaIti1.' •: 	 P.manIAJNGC 32 Subaf Mohan Sarkar 	• 	• R/C/rnanU/BpB 

33 Ajoy Kr.Majuamder 	 . P/rnan-AILMG 34 Swapn Kr.Dutta 	 • .., P/mar-A/Bp 	• 	. 	.... 35 Pradip Ch.Maj 	 • •P/man-AJBPB . 36 Pradip Dewrj 	 SC
P!man.NPNQ at NGC ST 37 Dilip Ch,Bar,an 	 ftP.man/A'LMG 	ST 38 Parima Ch.Deb 	, 	. .. . P.mánJAJLMG 39 Upenr Prasad 	 P.manf/vLMG 	. 40 Abdul Kudd 	
P.mafl!AJNGC 	 . .,. .. . 

I 

• 	:. 	 . 	. 	• 	. 	...... 
'V 	

J 

- 	. 	 . 

SN 

•1 



( 

Des & Sth 

41 Maur Rahaman 	 P nNNGQ 

42 Dilip Roy Chowdhury 	:.. 
p.rnanfNNGC 	- 

43 Rakheh Chfley 	
... rnanLG 

BhaflU Ghosh 	
;LRiPimn-NBPB 

/45 DebashiSh Dutta 	
R.P.aniNLMG. 

	

/ 46 Prabin Ch.BordOtOi 	
P,aniNJtD S 	ST 

47 Um Barn BordoIP. 	
P.maA/J1D 	 ST 

Since the pests of Goods Guard are to b flIed by optiorts no further absentee 
written test witi be heid uncier any circurnst' 

Naafl / 
Ifr 

APOIIJ Lumdlnq 
for 
N.F.RaI(waV Lumdiflg. 

Copy torwardect for tnforrflatlOn and necessary action to - 

1 Sr DOM Sr DCM!LMG 
2 DOMIPI/LMG 	 S 	 - 

. 	 . 

NFREIL/K 	•. 	. . . .... 
5 çolwenor NFRMU/LMG 
6 ey SCJST AsCIattOfl/LMG 
7 CS tO Sr DOM and SLDCMILMG 

	

B Zta ncetned 	 - 

Mid .. 	
.,. 	•'..: 	. 	 •. 	.... 	. 	

.: 

- 

for DM1 Rty Manacer P) 
N.F 

S .  

II 

S., 

.:. _..__ 
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OFFICE ORDER. 

Sub 

 Railway. 
V 	 Office of the 

DRM(P)/LI. 
2(,J& 	41tC 

; Result of Selection tO'(the post of 	V V 

coods Guard in Scale Rs.45007000/. 	
V 

i n terms of this Office letter. No. E/3999/J.Et. VIII (T), 
dt.20.07.200  for the selection to the post of Goods Gardin Scale 
Rs.4OOO/ Written Test held on 908o20106 & 	 final 

result approved by,  ADRWLP on 31.0.2006 wherein the folloiing 
candidates A0 come out 	 for promotion to 
the post of Goods Guard in Scal V RS.4500000/. 

Shri. 
V Pr thi Ch and a (UR), Sr. TNc/ Ik, 

T.apan Kr.Dey, (UR), - 
Debojit Dey, (UR) q  - dO - 	 / 	 V 	

V 

. V 

5 .V, 	 Prem Chand T app0, (ST ) ,Sr.'Rb cc/Un, 
Pranjal BOrdOlOj,(ST),RCC/BPB at DMR(aainst ST f.Xita), 

V 	Norbert Kuiur (Sr), 	VdO - ( ag&.nst sr Quata) 
. 	zhani Bhusan DasP.Mn(A)/IA4G,(Agaifl5t SC QuataS :  

Surajit Raba, (URY, - do - 	 V  

jO) 	Sunil Khan, 	(UR), 	do /HJO 1 V 	 V  

ii) 	
V 	Ranjit Kr.Dutta,(UR) ; R.C/MaflhII/BPI3 , 

j2) 	Naritu Kr. Mali, (SC ) ,C/t4aIl/II/PNGM( ag4nst sc Qu aU a), 
Bijoy Kr.GhOse,(TJR),RcP.Mafl(A)/U4, 
Nri pen Sonov; a3- (ST) 	do - 

is) 	Putul Ch. Das, (sc) ,Rg. P.Man(A)/JMI(aclaiflst SC QU(aL  a), 
Pranab Ch.Dey, (UR) ; P'1ii(A)/5 	DHRY, 
CharidraKanta Saikiat(UR),R.P.mafl(A)V/LM3, 	/ 
Dilip Roy ChOudhu 	(U.),— do  
AjOy Kr.MajUmder, (UR) V R.Man(A)/UVIG, 

V 	Rakhesh Ch.Dey, (UR) .....do 	
V 

V 	
V 	

V 	

V 

V 	 (Mi'im) 
APO/PC/J-14, 

V V 
	 for DRM(P)/ 

Copy forwarded for infcrnation axii necessary action to :- 

1) SS'S/SM'—LM,DMR,HJO,PNGM,JM. .DHRY, 2) r3cI/IcKNBR,3)RAc(0ct9)& 
Commi. at Qffice-& RAC/BP3, 4 Sr.DC/LMG, 5) Sr.DOWLZ, 6)DOM/Ple/U4 
7) Djvil. Secy./NFREU/UiG, & Convnor/NFRiMU/J2 ,8 )Secy. sc/ST AssOcia- 
t ion/ 	9) St af 1 concerned through Proper ChanneZ 10 )s/co pies for 
/Case, iii. E/III/Gr.II & III,, EIV/Gr.I. 	 V  

for Djvi..iQx1ai R&J.way Manager (P), 
N.F. Railway, Lumding.. 

V 	 V 
V 	VV 

V 	 V 	V 

r V 	 • 	V V 	V V14 

'V 
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ANNEXURE- V 
(TYPED COPY) 

NFRLY 

Office of the 
DRM /P/LMG 

NO. E/E/399/1 PVIII (T) 	 dated 07.9.06 

To, 

	

Sub : 	Medical Examination in A/2 prior to promotion to the 
post Of Goods Guard in Scale Rs. 4500-7000/- 

	

Reg : 	this Office- Office order NOE/379/1[pyflI (T) dated 
04.9.06 

Please refer to this office irder quoted above, and direct the following 
staff to appear before MSIJC/BPB with enclosed G-37 form after obtaining 
their specimen signalure in the G-37 form in specific space, for their 
Medical Examination in Al2 (two) in order to book them for Guardship 
promotional training course at ZRT/APDJ. 

Shri Monmath Kr. Nath, Rg Sr. CC/KNBR 
Pranjal Bordoli (ST) R-CC!BPB 
Norbert Kujur (ST) ,, /BPB 

The medical certificate in question should be submitted to this Office 
by a special manager so as to enable this office to take further action. 

Sd!- Illegible 
APO/IJC/LMG 
for DRM/P/LMG 

Coypto:- 
MS/IC/BPB for information and nla please 

Sd!- Illegible 

- 
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J / 	 64 tj NJ  Oe VR-E O-VI, 
N.F.;.Ri1'7ayI. 	

0 

Office of the 
DRN(P)/J.MG, 0 	H 

Office'Order± 0 	

0 	
Dt44.1006. 

The following candidates who have been empanelled for 
promotion to the post ofGoods Guard vide this Office Memorandum 
NO. E/39-9/I .pt.III(T),dtc1.4.9.2iI6 nd Medically Lit In A/2 are 

• 

	

	horey direcd for, undergoing Guardship Promotional Trining 
Course at ZRTI/APDJ, cortvnencing f.rom 06.11,2006 for a peri'5d of 
43 working days.. 	. 

Nam. 	' :

0 

 • 	Desi.2fl,& Stn. 	. 	

0 

shri rranab Chanda,(UR), Sr.TNC/LMG, 	
. 

.Tapafl Kr.Dey, (UR), 	- do 	 0 

Debojit Dey,. (-tJR)., 	- do -. 	

0 

MOrirnath Kr.Nath(UR), Rg.Sr.CC/KNOR, 	0 

'Prem cand Tappo, (ST); Sr.CC/LMG, 	.. 	

0 

NorertKujur, .(sT)  

ti 	 1s_.sI 	N t 	r,•(t\Jnpc.t 	 0 
F'LIdJJ4.. 	t11U.'IA 	LJQ., 	1, 
surajit Raha, 	(UR), 

LpLLA 	 I, 

- do-/LMG, 
Sanul Khan, 	(UR), - do -/HJO, 
Ranjit Kr..Dutta, 	(uR), R.C 4 Man/II/BPB, 

" Nantu Kr..Maii.(SC), 0 	C/Mari/II/PNGM, 
Bijoy g.cmose,. 	(IJR), P,Man(A)/LMG, 
Nripen sonowal, (sT), 
Putul Ch. 	fls, 	(sc), 

- d 
P.g.P.Man(A)/JMI, 

Pranab Ch.Dey, (R)., P,Man(A)/DHRY, 
Chandra Kanta Saikia, (UR),R.P.Man(A)/LMG,. 
Dilip Roy Choudhury(U.R), R.P.?4an(?)/TMG, 
Ajoy Kr. Majumder, (IJR), 'PLiian (A)/LM, 
Rakhch Chfl -- v(UR' . - do - 	

0 

S /N. 

 
 
 

4 5)0 S 

.): 

0 	'1 
H 	...J. 

'.i 	.2) 

i . ) 
----.- .L' --- .- ' .. 

Subordinate incharges are advised to spare/3nd direct 
the above mentioned canddi-ites to report to Principa/ZRTI/TPDJ 
by 5.11.2006 positively for undergoing (3uardship Training 
Comiencing from 6..11.2006 even without relief. 

The staff concerned should also be advised the following 
instruction 	. 	 . 

Accomodatiori 	ZRTI/APDJ Hostel will be provided as per 
availability of Bed/Rooms. 

The departnentai Trainees are entitle-Jfor free food during 
the train in lieu of TA/DA. In aditton they will get 2 TA/ 9 	 % DA 

They will have to carry their own beddinjs etc. 

They should wear unifor.md and loadges when attendin.j the Class/ 
Exrninjation. 	 .. 

v) They will have to maintain strict discipline in the 5Ch001 and 
also outside the class. 	0 	 . 

-'A~ 



oY /  
A~iMcxORE—VI" '  @ I 

N.F. RAilWAY 
Office of the 

DRMP) LMC 

	

/ NO. E/39 - 911 Pt.VllI (T) 	 Date: 15.11.2006 
/ 

Thc panel (of2Oforpromoüon to the posts of Goods Guard in the 
sca'e 4500 700() against 60 % D.P.quota which was published vide thi.s 
office order No.E/39-911 Pt.V1ll(T) dated 0409.2006 is hereby treate(l as 
CANCELLED. 

i'his is issued with the approval of competent authority. 

K.P.Sh 
DPO/IC/LMG 

V 	 For DRM(P)LMG 
Copy forwarded for infonnation and necessary action to 

I) Sr. DOM/I.,MG, Sr.SM ICIlY, AM/13Pl3, 'S DCM/1 M(i 
SS/SMs - LMG, DMR, IIJO, PNGM, JMI, DHRY 
BC/IC/KNI3R 	 V 	

V RAC(Og-& Comrnl)LMG and BPB 	 V  
Divi Secy. NFREU, ConvernorNFRjvrU SC/IC Assn. [LMG 
Staff concern 	'"V 	 V• 	

V... Pincipa1, ZRTI / APDJ. He is requested to send back the candidates 
of the above mentioned panel undergoing training. 	V 

I ,  

4,x-7 
4'1 

itt 	

U 	
Ic 

V 	
V 	 V 

-V 

J. 
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N 1' Railway 

Off of 

Vill 

Wv kan4 er (1.1  • 	Lumdin, Dated: c7 .i2O 
Sub:- SelectjoJ) for roxr)otjofl to the post of Goods Guard • 	 in scale Ts. 45(}07000/- agjs (30% D.P.quota. 	•. 	 • • 

it has been decided with th 
selecbr,I) to f 	 ,approvj of competent authority to hold ill up 2 vcam;j ( UF - 17, SC -3 and ST - 2) of Goods Gur3 scale 

is. 4500-7i)j/- again 6i)% .D.F'. Quota by option from the .fb11owi a too- 	a per peren 	sIowj aainS t each. 
Sr.L'NC 	4000-00o/_ • • 	 INC 	05O-4590/- P 	28% = 

• 	SrCC 	4000 60{)/ 	•. 	 . 

CC 	3200 -4900/- J. 	4% 	02 
C/Man-I 	4000-60(- 1 • 	 C/Muii-Ii SU30-4ij1_ 	28% 	10 • 	P/man-A 3050-450j7 J 	• 	

( 
are 111v1L(l from the eligible cafldjdat.e of the above 1nentionec categones only who dsr o volunteer for the post. of God Guard in Sc-ks 4IJu-7u)()/_aid scm 4  their appll( atioi in a bunch as per pj aTom ma gw hIew ; 1 :? 	to rcach ihi; office on or b.fob::JJj 2/00 	• received after the target date i.e.. after 	/12/tJd wiil not be enteria[ne(1. L'N, Cci n1cr'j Cic:J 	 and •i.man-A who have put in a minimum of 0 years C three) of service in the above mentjdned grades will be 1igihle for proJnorw 	th post of twzj- Guazi in ScTh -  R, 4500-7000/- 

Pr0orma 	 • 

1) Narrie: 	 •• 	
• 	 • 	• 

Dc'3nat01) dUd 	- 
W Date of btri - • 	• 	• 4) Date f appoint en: - 	• • 	 • 	 • .- 
5i FieenL Pat' aud 	- 
0 f)at(. ',f PIJ (I1U)fl t 	 - 
7) V hetter 

 ) 0 	 t13Ljt)t 	 t1 h - 
•-,•• 	T•'•• 	• 	

• 	i•. 	 • 	 •• 

• 	•; 
Loxild 2 ! 

4, 



b I 

-2- 

Suburdp)are Jn -  hai 	,i u1d give w id 	ub1ictton a; this not h( a mongs; the eligible 	- zig uiider them zn.d send the'appljitj s 
j. 

	

	from the wliing e1igble cndjdat in a separate cover suj erscnL: • ' APPJJCATjoN.)R GOODS GUA•iD -addrssF.ij to APO/ItLMQ n or hef 2112/03 posiiivelv, 

NarayaflMukhrj'e) 
APO/Lwndjng. 

for DiiI.i lv.Maparer (I-') 
• 	N.FRal)wav,1un1iflg 

No- 	 iLose LuindingDtd: .dj1.Qj 
Copy !orwarcicd for infnna tion n d I carv a:ti on to 
1) Sr.DQM/LMG () DOM/F'L./LMG. (3) CAM/GLY (4) AM/BFL3 5 CYM/NGC *& LMG () RAC(O) & RAC(Comn1l) W. Offic. (7)RAC/BPJ3 L A1iS'1/ASMs of L21G L)ivia, A /I . A c Ic 	m vN 

Tl/LiQ, TI/E/LMG, T1/W/LMQ and TIfHifl/LMi, TJ/WR/LMG, Ti/BPU & GH' 
They will also ollec t the applications 	from tb. willing eligible  wci-kJng a t ther se6 	aiil simifithe same to this office with in .,. I 2fO3. • 	 I 

Convonor NFRMU/L:MG . 	
• / 1) DiviISecy. SC/ST Ass('ciation Lüwiding 	. 

3.3) CPJs/LMG, BPB and OHY 'fuj wkk publication a1non;t thc Iiibk •ta1f. 

• 	 for DiviLRIy.Mag{' d) 
0 	.PRaflway. Lumdin; 

0• 	 •'• 0 	• 	- 	 • 	

0 

•0 	 . 

0 	• 	 - 

0 • 	 • 	 . •. 	

0 	 • 0 	 0 

0 	

• 

• 	 • • 	 0 	
00 0 • 


